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PART-V

GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 16th March, 2016.

No.LB.30/LA/2016/36.—The Meghalaya Apartment Ownership Bil l , 2016

introduced in the Meghalaya Legislative Assembly on the 16th March, 2016 together

with the statement of objects and Reasons is published under Rule 71 of the Rules of

Procedure and Conduct of Business in the Meghalaya Legislative Assembly for general

information.
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THE MEGHALAYA APARTMENT OWNERSHIP BILL, 2016.

A
Bill
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Dr. M. AMPAREEN LYNGDOH,
Minister,

Urban Affairs.

ANDREW SIMONS,
Commissioner and Secretary,

Meghalaya Legislative Assembly.
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NOTIFICATION

The 17th March, 2016.

No.LL(B)14/2015/23.—The Meghalaya Appropriation (No. I) Act, 2016 (Act No. 1

of 2016) is hereby published for general information.
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PART-IV

GOVERNMENT OF MEGHALAYA

LAW (B) DEPARTMENT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

MEGHALAYA ACT NO. 1 OF 2016.

(As passed by the Meghalaya Legislative Assembly)

Received the assent of the Governor on 16th March, 2016.

Published in the Gazette of Meghalaya Extra-Ordinary issue dated 16th March, 2016.
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THE MEGHALAYA APPROPRIATION (NO. I) ACT, 2016

An

Act



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 207



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV208



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 209



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV210



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 211



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV212



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 213



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV214



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 215



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV216



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 217



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV218



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 219



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016 [PART-IV220



THE GAZETTE OF MEGHALAYA (EXTRAORDINARY) MARCH 16, 2016PART-IV] 221



SHILLONG: Printed and  Published  by the Director,  Printing and  Stationery, Meghalaya, Shillong.
              (Extraordinary Gazette of Meghalaya) No. 83 - 730 + 300 — 16 - 3 - 2016.

website:- http://megpns.gov.in/gazette/gazette.asp

L. M. SANGMA,

Special Secretary to the Govt. of Meghalaya,

Law Department.
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